ITEM NO.803 COURT NO.5 SECTION XV

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 10560/2025

UDAIPUR CHAMBERS OF COMMERCE AND INDUSTRY & ORS. Appellant(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

With

SLP (C) Diary Nos. 52655 of 2026

Date : 28-09-2026 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
HON'BLE MR. JUSTICE ALOK ARADHE

For Appellant(s) : Mr. Omprakash Ajitsingh Parihar- 2462, AOR

For Respondent(s) :Mr. Gurmeet Singh Makker- 2357, AOR
Mr. Saurabh Rajpal- 3577, AOR
Mr. D. K. Devesh- 2275, AOR
Mr. Nagarkatti Kartik Uday- 2757, AOR
Mr. Rajiv Shankar Dvivedi- 1647, AOR
M/S. Trilegal Advocates On Record 3376, AOR

UPON being mentioned, the Court made the following
ORDER

SLP (C) Diary Nos. 52655 of 2026

1. Upon being mentioned, the matter is taken on board.
2. The Order dated 21.09.2026 is modified and shall be read as
under:
“Issue notice.

Tag with Civil Appeal No. 10560 of 2025.”
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